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आदेश/Order 
 
Per Krinwant Sahay, A.M.: 

 
The appeal in this case has been filed by the Assessee against 

the order dated 23.02.2024 of the ld. Commissioner of Income Tax 

Exemptions, Chandigarh. 

 
 
2. At the very outset, the ld. Counsel of the Assessee submitted 

that the Assessee is not interested in pursuing the appeal as Form 
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10AC granting approval u/s 80G(5) has since been given by the PCIT 

(Exemptions) vide order dated 25.5.2024, therefore, the Assessee 

wanted to withdraw the appeal . 

 
3. The ld. DR had no objection to the Assessee’s request. 

 
4. Accordingly, we hereby allow the Assessee to withdraw the 

appeal and the  appeal of the Assessee is dismissed as withdrawn. 

 
5. In the result, the appeal is dismissed as withdrawn. 

Order pronounced on       24 .09.2024. 

 
 
  Sd/-       Sd/- 

  ( A. D. JAIN )            ( KRINWANT SAHAY)    
Vice President         Accountant Member 

“आर.के.” 
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4. ͪवभागीय ĤǓतǓनͬध, आयकर अपीलȣय आͬधकरण, चÖडीगढ़/ DR, ITAT, 
CHANDIGARH 

5. गाड[ फाईल/ Guard File  

आदेशानसुार/ By order, 
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